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The House met at eleven of the clock

Mr. Chairman in the Chair.
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MR. CHAIRMAN: Questions.

PROF. VIJAY KUMAR MALHOTRA: Let
the Government come out and tell us what it is
going to do ....... (Interruptions)

MR. CHAIRMAN: Question No. 101, Shri
Ram Jethmalani. (Interruptions)

Question No. 102, Shri Jagir Singh Dard.

.... (Interruptions)

DR. JICHKAR....... (Interruptions)

Question No. 103,
(Interruptions)
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Shri Nilotpal Basu.
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Irrigation Potential of Melghat Region

102. SHRI JAGIR SINGH DARD:

DR. SRIKANT RAMCHANDRA
JICHKAR: Will the Minister of WATER
RESOURCES be pleased to state: (a) total
stimates of irrigation potential of the Dharni
and Chikhaldara Taluka of the Melghat
region of the Amravati district of
Mabharashtra;
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(b) out of this how much has been exploited;
and

(c) what steps are being taken to exploit all
the irrigation potential in Melghat?

THE MINISTER OF STATE OF THE
MINISTRY OF WATER RESOURCES (SHRI
SIS RAM OLA): (a) to (b) The total estimated
irrigation potential of Dhami and Chikhaldara
Taluka of Melghat region in Maharashtra is
20572 hectares. Out of this, irrigation potential
of 6286 hectares has been created.

(c) With a view to create additional
irrigation potential in the Melghat region, the
Government of Maharashtra has taken up the
construction of 1 minor irrigation scheme
having irrigation potential of 283 hectares and
have approved two other irrigation schemes
having the combined irrigation potential of 4723
hectares in Dharni Taluka. 2 minor irrigation
schemes having combined irrigation potential
of 1496 hectares are under investigation and 1
minor scheme having irrigation potential of 170
hectares is proposed for future in Dharni
Taluka. 3 minor irrigation schemes having
combined irrigation potential of 138 hectares
arc proposed in Chikhaldara Taluka. In
addition, 27 minor irrigation works are in
progress in Melghat region under the local
sector having a combined irrigation potential
of 1735 hectares.

QOutlawed Organisations in Bihar

*103. SHRI NILOTPAL BASU: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) the number of people from outlawed
organisations in Bihar arrested so far during
the last three years, organisation-wise: and

(b) as most of the organisations of Senas
are Conned by the land-owners, how many raids
were conducted by the State police on the
houses and estates of land-owners and how
many have been arrested so far?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) Government
of Bihar have intimated that during the last
three years 2133 persons belonging to outlawed

organisations were arrested in Bihar. The
details are as under:—

(i) Maoist Communist Centre — 1126
(i) Party Unity — 596
(iii) Ranvir Kisan Maha Sangh — 585
() Sun Light Sena — 18
(v) Swaran Liberation Front — 8
Total — 2133

(b) As per information received from Govt.
of Bihar, regular raids are being conducted
against accused/suspected persons. However,
information regarding the exact number of raids
carried out on the houses/estates of landowners
and the number of landowners arrested is not
readily available and is being collected and will
be laid on the Table of the House.
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National Highways in Uttar Pradesh

*105. SHRI RAM NATH KOVIND: Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether Government have formulated
any plan to improve National Highways in Uttar
Pradesh: and



